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- FIR against four policemen
“in U.P. custodial torture case

DSP, inspector among those booked for murder, assault

SPECIAL CORRESPONDENT
GHAZIABAD

The Uttar Pradesh police
have registered an FIR
against four policemen, in-
cluding a Deputy Superin-
tendent of Police and an in-
spector, in connection with
the alleged custodial torture
leading to the death of a 35-
year-old man in Pilkhuwa
area of Hapur district.
Pradeep Tomar, a securi-
ty guard, died at a Meerut
hospital on October 13. His
10-year-old son claimed that
his father was brutally tor-
tured by policemen in his
presence at a police station.
Police said Tomar had been
summoned to Chijarsi out-
post for interrogation in con-
nection with a murder case.
The FIR was filed on
Thursday after the National
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Human Rights Commission
took note of the case and is-
sued notices to the State
Chief Secretary and the Di-
rector General of Police. The
commission has sought ac-
tion-taken reports within
four weeks.

In the FIR, the victim’s
brother, Kuldeep alias Tej-
pal, accused DSP Santosh
Mishra, SHO Yogesh Baliyan,
inspector Ajab Singh and an
unidentified policeman of
torturing Tomar. The offic-

ers have been booked under
Sections 302 (murder) and
323 (assault) of the IPC.

Report confirms torture
The post-mortem report has
confirmed the charge of tor-
ture. “The cause of the
death has not been con-
firmed. The viscera sample
has been preserved. There
was blackening of the poste-
rior and signs of contusion
on arms and other body
parts [of Tomar],” said Supe-
rintendent of Police Yesh
Veer Singh. He said a depart-
mental probe and a magiste-
rial inquiry have already
been ordered into the inci-
dent. While Mr. Baliyan and
Mr. Singh have been placed
under suspension, Mr. Mis-
hra has been transferred to
Garhmukteshwar.



